
FORM A
PUBLIC ANNOUNCEMENT

IUnder Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
OPEL SECURITIES PRIVATE LIMITED

RELEVANT PARTICULARS
Name of Corporate Debtor OPEL SECURITIES PRIVATE LIMITED

2. Date ot inoorpxabon ctCorpyateOebtcc 08/1131995

3, Authority' vnderwhi±i Corporate Deter is ROC-Ahmedabad
inoorp«ated registered

4. Co•pctatetea-rftfNo.YLimred Liabäty U46909GJ1995PTC028055
Identficatnn No of Ccrporæ Debor

5. Addressofthe regstered and Smpw 102, RÖdhiSiddh Avenue. Vilage: Ct•tøtrd.
"tipal offy:e {if any} cf Corporate Debtcc Td : Kan, Ganfiregar, KAcl-382729. Owat,

6. Irscleency cctrnence.ment

resect of Cctpcrale

7. Estimated of cost-re cf insohErcy
rewLåcn

8. Name ard Regi%tjon rcnber of the

insohv•cy prolesicoel as Intern
Resdudcn ProfessccS

9, Address & Ctrøl 01 the interim tesclubon

pro%sional. as regstered Aith the board

Address and e-mail be tsed
octresp:ndence *ith the hteim
ResolJtm Prct«snnal

11. Lastdate%rsutcissimafciaws

27tW2023 (Order Upbaded On HonUe NCLT
Ste on 0311/2023)

24/04/2024

SACHIN DINKAR BHATTBHATT
Reg. No.:
AFA Valid ()812/2023

Add.: A-C04. Royal Edfce, Bet•ind Iscon
Kurd Cccss Roads, Gctm Vadcdza-390 023. Gqarat.

E-mail: sachin.bhattbhatt@gmail.com

Add.: Royal Edi". Heights,
KISS Cross Roads, Gotrq Vidodata-390 023, Guiarat.

E-mail: cirp.opel@gmail.com

17/11/2023 (14th Day fram date of creer

cf5bseom 21, scalar-ed
te IrrEi-n ResoLOon Professiccal

Names t,
baeasaub:rsødtepresrtatnectcøålots 2.
nadass(treerømeslcreachclass 3.

14. (a) Relevant forms and (a) Ink. https•,l.»aww.ibb.eov,imborreidcwnloads

(b) Detalsofauthcceedrepresmtatives {b) Not Apßicable
are atalabk at

Nott* is hereby gi.•n that the Natjcc,el Comperty Law Tibur•d has ccderS the cf a

cccpcrate hsdvency resclutian process cf the Securities Private Limited on 27-10.2023 (Order

upOdedcn03Öl'2C23).

Thecedibß cfOpel Securities L"nited are heretqcaled to submt ther 
orbe%re 17.11.2023 to tj•e h*rirn resoiJtcn prc&ssional at he adüessmentjoned 

The credtccs suttrit by electrccic Al 
the proofin , by post by

Submission offalse or misleading proofs ofclaim shall attract penalties.

pnxfon
No. 10.

may

SACHA DINKAR BHATTBHATT
Date: 2023 Irterim Resclutjcn Prcfessiccal ior Coel Secures Private Ljmted

Place: Vadc&a R IBBl,'lPMC3'lP.NOC013812017-201W11514


